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switch-board positions, the time to answer on
these services, has been reduced and more
prompt service is being provided.

(xiii) The various procedures for attending
to faults and complaints have been
streamlined. After the adoption of the
procedure, complaints and faults are being
attended to more expeditiously. The duration
of faults is smaller and the number of carried
over faults has been reduced.

(xiv) Centralised service observation of the
calls passing through the Calcutta Telephone
network has shown an improvement by 10'V.
from the position in March.

(xv) Inspection of the installation  at
subscribers premises and private branch
exchanges is being carried out on the basis
of a special schedule.

(xvi) Power shedding continues in different
areas of Calcutta. To meet this situation, direct
power feeder cable has been laid for the '47'
exchange. The work for laying direct power
feeder cables to the '24' and the '35
Exchanges is in progress. 12' and 23" and '33'
and '34' exchanges already have direct power
feeder cables. These Exchanges will not be
subjected to power shedding problems.
Examination has shown that it is not feasible
to provide direct feeders for the remaining ex-
changes. Except in '58' and '66' exchanges,
engine alternators have been provided to take
over the exchange load in the remaining
exchanges. Action is being taken to provide
engine alternators in these two exchanges
also. For two other exchanges, '44' and '41/46/,
larger capacity engine alternators are being
provided.

(xvii) After discussion with the West
Bengal State authorities, special liaison has
been established with the local law and order
authorities to minimise thefts of under-ground
cables. It is expected that soon the
interruptions to the service due to thefts of
cables would be minimised.

(xviii) Close coordination has been esta-
blished with the various agencies engaged in
road digging operations. The damage to
underground cables by road digging work is
being gradually reduced.

fxix) The management set up of the
Calcutta Telephones has been strengthened
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and the maintenance work is being organised
on an Area basis.

Criticism by the IAS Officers' Assoiation
of the Speech of a Member of Parliament

*658. SHRII. D. SINGH:
SHRIL. MAHAPATRO:
DR. Z. A. AHMAD:
SHRI SANAT KUMAR RAHA:

Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that in August. 1973,
the I.A.S. Officers' Association of Orissa
passed a resolution criticising the speech of a
Member of Parliament on the Floor of the
Rajya Sabha for his critical remarks against
the Chief Secretary to the Government of
Orissa;

(b) whether the Central Government have
made any enquiry in the matter: and

(c) if so, what are the details thereof; and
what action Government have taken thereon?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a)
to (¢) The Government of Orissa from whom
the facts were ascertained has informed us
that the President of the IAS Officers'
Association has stated that no Member of the
Rajya Sabha has been criticised at any
meeting of the Association. At a meeting of
the Executive Committee of the Association,
held on 11-8-1973, a Resolution was passed
expressing its distress over some derogatory
remarks made on the floor of the House
against a member of the Service and felt that
criticism of individual officers who were in
no position to defend themselves was a sad
development which should be brought to the
notice of the authorities and that a deputation
should wait on the Governor to request him to
take the matter up with the Central
Government. As the matter pertained to the
State Government, a letter received in this
regard was forwarded to the Government of
Orissa for such action as may be necessary.



